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[Shn A. C Georgel
Industrial Development Corpora-
tion Lamited, New Delhy, for the
year, 1073-74

(n) Annual Report of the Na-
twonal Industrial Development
Corporation Lamited, New Deliu,
for the year 1973-74 alpng with
the Audited Accounts and the
comments of the Comptroller and
Auditor Gineral thereon

GUJARAT PANCHAYATS (AMRNDMENT)

Aer, GUJARAT NOTIFICATIONS UNDIR

GUJIATAT PANCIAYAT ACT AND STATE-
MENTS

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN) I beg to lay on the Table—

(1) A copy of the Gujarat Pan-
chayats (Amendment) Act, 1975
(Hind; and English versions) (Pre.
adent's Act No 1 of 1975) publish-
ed in Gazetie of India, dated the
20th March 1975, under sub-sectipn
(3) of section 8 of the Gujarat State
Legslature (Delegation of Powers)
Act 1974 [Placed n Lsbrary See
No LT-8702/75 ]

(2) A copy of the [ollowing Guja-
raf Notificatione under sub-section
(4) of section 323 of the Gujarat
Panchayat Act, 1961 read with
clause (¢) (m) of the Proclamation
dated the 9th February, 1974 jssued
by the President in relation to the
State of Gujarat —

(i) The Guyarat Panchayat
Service (Appointing Authoritizs)
(Amendment) Rules, 1973, pub-
lished 1n Notfication No KP/202/
PRR/8570(78) /TH in Gujarat
Government Gazette, dated the
Sth October, 1973 together with
an explanatory note

(d) The Gujara; Panchayat
Service (Conduct) (Amendment)
Rules, 1973, publisheq in Notifi-
estion No  KFP/208 1071/
9205/73-TH p1 Gujarst Governe
ment Gazette, dated the 6th Nov-
ember, 1873 together with agp
explanatory note

{i1) The Block Extension Edu=
cator (Panchayat Servica) Re-
cruttment (Examination) Rules,
1874, published 1n Notification No
KP/70/(74) /JTPM, 1070 1758/TH in
Gujarat Government Gazette dateq
the 2ind Marcn, 1974 along wita
currigendum thereto publisheg n
Notification No  KP|251{74JPM|
mmm;m in Gujarat Govern-
ment Gazette, dated the 4th De-
cember, 197¢ together wyh an
explanatory note

(v) The Guarat Gram Pan-
chayats’ Secretaries (Recruitment
Tramning and Conditions of Ser-
vice) (Amendment) Rulcs 1974
publisheg 1n Notifieation No KP/
74/106/TCM 3073/CH 1n  Guparat
Government Gasette dated the
6th May 1974 along with “Erra-
tum” thereto published in Notifi-
fleation No KP/74/226 "TCM-3073
/CH in Guparat Government
Gazette dated the 23rd November
1974 together wnth an explanatory
note

(3) Four Statements (Hind; and
English vermons) showing reasons
for delay in laymng the above Noti-
flcations

(4) Four statements (Hmd: and
English versions) explaming the
reasons for not laying the Hind:
version of the Notifications men-
twoned n (2) above [Placed in
Labrary See No LT-9703/78)



